GOVERNMENT OF INDIA
TEXTILES
LOK SABHA

UNSTARRED QUESTION NO:4711
ANSWERED ON:23.05.2006
CENTRAL SILK BOARD BILL
Mollah Shri Hannan

Will the Minister of TEXTILES be pleased to state:

the present status of the Central Silk Board (Amendment) Bill, 20057?

Answer

MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIE.V.K.S. ELANGOVAN)

The Central Silk Board (Amendment) Bill, 2005 was introduced in the Rajya Sabha on 30th August, 2005. The Bill, as introduced, was
referred to the Standing Committee on Labour for examination and report. The Committee has submitted its Report on 27.02.2006 in
the both Houses of Parliament and the recommendations of the Committee have been examined in the Ministry. A draft Note for the
Cabinet has been prepared recommending certain amendments to the Central Silk Board (Amendment) Bill, 2005, introduced in
Rajya Sabha earlier, in view of the Standing Committee 's recommendations. The Note has been forwarded to Ministry of Law &
Justice (Department of Legal Affairs and Legislative Department) for vetting/approval.
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